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on the 13th Mareh, 1978 to consider
inter-alia the proposed legislation to
regulate the conditions of employment
of inter-State migrant workers. Re-
presentatives of Andhra Pradesh,
Bihar, Karnataka, Orissa, Madhya Pra-
desh, Kerala, Rajasthan. Tamil Nadu
and U.P, attended the meeting. The
general consensug was in favour of
the proposed legislation. Necessary
action i3 being taken for formulating
the legislation in consultation with
the State Governments. Legislation
will provide for regular payment of
agreed wages, suitable conditions of
work, free medical facilities, grant of
option to the migrant worker to
raise a claim either at the place
where he is employed or in the State
to which he belongs and for legal
aid, by the Government of the home
state, to the migrant workers free of
charge.

Visit of Bhatan King

7708. SHRI G. M. BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK:

SHRI RAM SEWAK
HAZARI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether during the month of
March, 1978 the King of Bhutan
visited India;

(b) if so, nature of the discussion
held with him; and

(c) the decision arrived at?

THE MINISTER OF STATE IN
THE - MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) Yes, Sir, At the invi-
tation of our President and the Gov-
ernment of India His Majesty the
King of Bhutan visited India from
26th to 29th Marcn.

(b) and (c). In keeping with the
especially close relationg of friend-
ship between India and Sovereign
Bhutan, the visit was in line with the
tradition of frequent high-level ex-
change of visits between India and
neighbouring countries. In meetings
with His Majesty the King and our

Prime Minister and other Ministers of
the Government of India, matters ot
mutual interest were discussed, in-
cluding assistance for Bhutan’s eco--
nomic and industrial development and
the question of facilitating Bhutan’s.
external trade with third countries.
The basis of confidence and trust in
each other which is a happy feature-
of Indo-Bhutan relations has been
further sirengthened to the mutual
benefit of Bhutan and India,
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